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i  CENTRAL ADMINISTRATIVE TRIBUNAL
™  - ' JABALPUR DENCH, JABALPUR

O in ivs  Building, 15, Civil Lines, Post bag No, 6, JA B A L PU R  4H2 00!

V.:
( \

Dated . . 7, ^

Applic:nil (s)

. . .  VERSUS

/ I I  '7 '̂ j J fi} %
•Re.spondeat (.s)

A copy of the ORDER dated.................................................................passed by the Hon’bic
Tribitinal in the above mentioned case is foiWarded herewith "

for neccs-s^uy action.

2 6 . 7  ,2 0 0 6

N.one fo r  t h e  a p p l i c a n t ,

S h r i  ?I.B. s h r i v a s t a v a ,  c o u n s e l  f o r  

/ ) ' t h e  r e s p o n d e n t s .

The l e a r n e d  counsel" £or t h e

resp on d en ts ,  ha.? s u b m i t t e d  a copy . o f  order
iW- I ■ ' ' ’■

da t e d  5 .7 .2005 shov;.. t h r t  the  order  of

t h e  T r ibun al  d a te d  18 . 5.2005 p a s s e d  i n  OA

998/04 has been  stayed, ,  by t h e  Hon’b l e  High 
Court i n  '.;ri . p e t i t i o n  N o . 8247/06( s ) ,

u n io n  .of  I n d ia  V s .  S w a st in  Mor'-e.

, In  vicvj o f  t h i s  no c a s e  o f  w i l f u l

d i s o b e d i e n c e  has been made o u t .  A c c o r d i n g ly  

' t h e  p r e s e n t  CCp , i .s d i s m i s s e d .

J)

-  _

pY. REGtSTRAR 
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j u d i c i c l  Member
( Dr . G. C. -srtirvB-s-t«-va-).. 

V i c e  Chairman


